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are new entrepreneurs and are re-
quired to develop their own designs 
without any foreign collaboration or 
foreign consultancy arrangements. 
These steps will necessarily take 
time. It is, therefore, difficult to in-
dicate at this stage the time by which 
production will start. 

No party has been granted letter 
of intent for tile manufacture of 
Jeeps. 

Letters of intent have been gran-
ted to eight State Industrial Deve-
lopment Corporations for manufac-
ture of scooters for a total capacity 
of 1,93,000 Nos. per annum and to 
thirteen parties in the Private Sector 
for a capacity of 2,75,000 Nos. per 
annum. Out of these, one Unit in 
the State sector and one Unit in the 
Private Sector have beeon granted in-
dustrial licence for a capacity uf 
24.000 Nos. per annum each. The 
State Sector Unit has already com-
menced production in a small way 
and the Private sector Unit is .,x-
pected to commence production in 
January. 1974. One Unit in the public 
sector has also been granted 
lienee for a capacity of 1.00,000 Nos. 
per annum fOr manufacture of Scoo-
ters and is expected to commence 
production by August, 1974. As re-
gards th" remaining parties, pre('ise 
information about the date of com-
mencement or productiOn is not 
available. 

One party in the Private sector 
\Iotas been granted a letter of intent 
for manufacture of motor-cycles (in-
c1udinl~ Scooters) for a capacity of 
24,000 Nos. per annum. This party 
is require to develop their own 
designs without any foreign callobra-
tion Or foreign CO'llsultancy arrange-
ments. These steps will necessarily 
take ti11'e. It is t,h"refore, difficult to 
indicate at this stag.. the time by 
which production wiI1 start. Ano-
ther party In the private sector who 
Is already manufacturing mopeds has 
been permitted to mRnufactnrp motor-
cycles f"r a capacity of 8,000 Nos. 
per annI'm. They have already ~m-
1IIence<' production. 

Development of ln4irenOUs Missile 
Weapons 

1794. SHRI B. V. NAIK: Will Ule 
Minister of DEFENCE 'be pleased to 
state: 

(a) wheti1er any attempt has been 
made to develop indigenous missile 
weapons; and 

(b) if so, the progress thereof? 

THE MINISTER OF STATJo~ 
(DEFENCE PRODUCTION) IN THE 
MINISTRY OF DEFENCE (SHRl 
VIDYA CHARI'N SHUKLA): (a) 
Yes, Sir. 

(h) It jo; 1'01 in the public interest 
to disclos~ this information. 

Rehabilihtio;) S .. :lemes for Burma 
Repatriatls ;11 i\!~dhra Pradesh 

179fi. SHRI K. KODANDA RAMT 
REDDY: Will the Mini 'ler of SUP-
PLY AND REHABILITATION he 
pleased to state the schemcs in pro-
gress and cont~plated for imm.~­
diate future to rehabilitat.e BurJlll 
refugees in Andhra Prades'1? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SUPPLY AND RE-
HKBILITATION (SHRI G, VEN-
KATSWAMY): A Statement givirIg 
the details of the sanctioned ~chemes 
fOr 1I.1e rehabilitation of repatriates 
from Burma in Andhra Pradesh anr't 
the progress of rehabilitation is at-
tached. 

Statement 

Scbemes sanctioned for Bebabllltatioll 
of Repatriates from Burma aDd tbf 

Progress of Rehabilitation 

I. Business Loam: 
Loans are sancl'oncd for trade an.! 

bu!;ines upto a cellin~ 91 R8. 5.0001· 
per famil!, 



2'n Written Answers AGRAHAYANA I, 1895 (SAKA) Written Answers 202 

II, Housing Loans: 
Loans fOr purchasing plots and c:mstruction of houses are given u 

under:-
-------.-~-----. -----_._--------

Urban areas Rural areas -- Rs:------- -RS:-------

(a) Costofplot. 600 (Loan) zoo (Loan) 

(b) Cost of construction of the house. 2000 (Loan) 1250 (Loan) 

(c) Development of land 1500 (Loan) 600 (Grant). 

Cd) For business premises. 500 (Loan) 200 (Loan). 

III. Educational Concessions: 

(a) Book grants, ranging from Rs, 
51- to Rs. 1091- per annum, to Day-
Scholars. 

(b) Stipends ranging from Rs ... 01-
to Rs 60 per month to students 
reading in High Schools a'nd Col-
leges subject to certain condition 
regarding marks, if they stay in a 
hostel away from their families. The 
above concessions are admissible, if 
the income of the parents is not more 
than Rs, 250!- per month. 

IV, Employment Facilities: 

(a) Priority has been accorded for 
appointment under the Central Gov-
ernment through the Employment Ex-
changes. 

(b) Upper age limit for recruit-
'ment through Employment Exchanges 
has been relaxed upto 45 years (50 
years for SchE'duled Castes and 
Scheduled Tribes), 

(c) For appointments made on t(1(, 
result~ of competitive examinations 
held -bv Union Public Service Com-
missio'~. upper age limit has been 
relaxed by three years_ The Com-
mission has also. been authorised to 
remit examination fees in deserving 
cases. 

(d) A special Employment Liaison 
Officer has been appointed at Visa-
khapatnam to render employment 
assjstiUlce to Jhe repatriates, -

( e ) Repa tria tes are also provided 
with training and employment facili-
ties tn industries specially set up 
under the rehabilitation programme 
such as Textile township, Rama-
gundam; Spinning Mills, Nellore and 
Rajahmundry. 

V, Special Schemes Sanctioned: 

A permanent Liability Home for 
repatriates at Kancharapalem 
(Andhra Prade9'1) has been set up. 

VI. Repatriates Co-operative Finance 
(md Development Bank: 

The Repatriates Co-operative Fin-
ance and Development Bank has been 
,et up with its headquarters at Mad-
r~s for extending credit facilities to 
I:le repatriates settled in Andhra 
Pradesh and other Southern States 
for small scale industries, business 
and other schemes, 

VII, Progress of Rehabilitation of 
Burma repatriates in Andhra 
Pradesh: 

The Government of Andhra Pra-
desh 'haVe reported that about 11,493 
families of Burma repatriates have 
a~rived in the State sinCe 1st JUDe, 
~ ;){;3_ The rehabilitation assistance 
has been given as per details below' 
as at the end of Jun", 1973:-

(a) -:Susin"!ss loan hn. been granted 
tQ 10,618 fa,"i1ie~ invQlvin!( an f 
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amount of Rs. 1,44,05,7301-. This in-
cludes families give'!! part assistance 
who are to be given further assis-
tance. 

(b) Housing loan has been granted 
to 1,091 families involving an amount 
of Rs. 17,84,6001-. In addition to this 
100 Burma repatriate families have 
been allotted houses in Gollapalem 
Colony. 

(C) Employment has been provided 
to 1,001 repartriales. 

(d) Algricultural land has bee'!! al-
lotted to 5 Burma repatriate families. 

(e) Shops and Stalls: 286 bunks and 
stalls iJave been constructed at a cost 
of Rs. 8,65,0001- for allotment to the 
Burma repatriates. 

(f) One Burma Repatriates Auto-
rickshaw Co-operative Society had 
been formed in 1968 and is working 
with 15 vehicles purchased by the 
Society. 

VIII. Schemes contemplated: 

In addition to the rehabilitation 
assistance available to the repatriates 
from Burma under the continuing 
schemes mentioned above, the State 
Government proposes to accommodate 
320 families in Kapparada, housing 
colony which has been taken up and 
proposals for. construction of housing 
colonies to provide housing facilities 
to 825 repatriate families are under 
their cMlsideration. 

Asbestos Complex In Cuddapah, 
Andhra Prad.eBh 

1196. SHRI K. .KODANDA RAMI 
REDDY: Will the Minister of STEBID 
&.':iO MINES be pleased to sfat8: 

\' (a J '~fh1!Ull!!f a proplJSal for setting 
up of IU~ aBbestos complex is tMrt) 
considereiA In CuddaPllh Dilfrlc't of 
.AJtdl!ra Pi.ltlls1i; and 

(b) if so, the main outlines there-
of? 

THE DEPUTY MINISTER, IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) 
Mis Andhra Pradesh Mining Corpora-
tion Limited, a fully State owned Gov-
ernme'!!t Company, proposed to set up 
as Asbestos Complex in Cuddapah 
District, A.P. 

(b) The details have not been 
worked out. 

Investigation Oif Graphite, Bauxite 
and Wolframite in Visakhapatnam 

1797. SHRI K. KODANDA RAMI 
REDDY: Will the Minister of 
STEEL AND MINES be pleased to 
state: 

(a) whether the investigation of 
graphite, bauxite and wolframite in 
Visakhapatnam District in Andhr/i 
Pradesh is completed; and 

(b) if so. the result thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) 
The investigation in respect of ex-
ploration for bauxite in the Gali-
konda plateau (Vishakapatnam dis-
trict) has been nearly completed. The 
Geological Survey of India has not 
taken up the detailed investigations 
fOr graphite and wolframite in Visa-
khapatillam distriet 1& f_ 

(b) The investigatioll carried out 
for bauxite in the G~da plateau 
has intiicated t.l\:al aJ\k)UI 9,623 million 
tonnes of U.uxi~ of all grades would 
be available in the II aectore where 
exploration h'aS 11e'en cattied Qtit. 




